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Shfi B. D. Pande : May I know if our 
Prime Minister had  any talks v;ith the 
South African Prime Minister in London 
about this?

Shrl Sadath All Khan : I am not 
aware of it.

Shri Krishnacharya  Joshi ; What 
is  the  attitude  of  Pakistan  in  this 
matter?

Shri Sadath All iChaii i India and 
Pakistan have always taken a united stand 
on this matter.

Shri B. S. Murthy t May I know 
Whether the Indian delegate at the U.N.O. 
had any consultations with the Secretary 
General of the U.N.O. before taking this 
step of writing a letter to the South African 
Government?

Shri Sadath All Khan : There is no 
need to consult  the  Secretary-General 
on this point. ,This is a dispute between 
two Governments.

Shrl K. K. Basu : May I know whether 
this subject was on  the agenda of the 
recent Prime  Ministers*  Conference?

Shri Sadath Ali Khan t I am not
aware of it.
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Soda-Ash Factory

*137. Shri Kamath 1 Will the Minis­
ter of Commerce and Industry be
pleased to refer to the replies  given 
to  Supplememaries  raised on Starred 
Question  No. 2302 on the  17th  May, 
1956 and state s

(a) whether the liccnce for the  set­
ting up of a Soda-ash factory at Mughal- 
sarai (U.P.)  has been  granted;  and

(b) if so, to whom?

The Minister of  Heavy Industries 
(Shri M. M. Shah) i (a) No. Sir.

(b) Docs not arise.

Shri Kamath : Has Government taken 
any decision so far as to how many of 
these soda>ash  plants will  be allotted 
to the public sector and how many to the 
private sector during  the Second Five 
Year Plan ?

Shri M. M. Shah ; No soda-ash plants 
are going to be set up in the public sec­
tor. '

Shri Kamath 1 What are the reasons 
for this particular decision?

Shri M. M. Shah 1 That is in accordancc 
with the industrial policy stttement laid 
before the House; in accordance with the 
industrial policy and for want of resources, 
soda-ash has not been placed in the public 
seaor.

Shri Kamath t How many soda-ash 
plants arc going to be established in India 
during the Second Five Year Plan ?

Shri M. M. Shah : Four.

Shri Kamath : Are all the four plants 
going to be in the private sector?

Shri M. M. Shah : Yes, Sir.

Shri Kamath : How many applications 
have been received so far?

Shri M* M. Shah : Three have been 
sanctioned and about four are  pend­
ing.

Shri Kamath : In whose favour have 
they been sanctioned?

Shri M. M. Shah i One in for Saurashtra 
Chemicals ; another is for Tuticorin and a 
third is under consideration for  Bihar.
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Shii T. S. A. Chettlar : The reply 
may be given in English also,

Mr, Speaker i The Minister may give 
the English reply.

The Minister of Heavy Industriee
(Shrl 2VL M. Shah): (a) The new control 
order in regard to iron and steel has made 
no changes in the system of distribution.

(b)  Quota-holders of iron and steel get 
iron and steel at controlled rates.  There 
has been some delay in the past in efferting 
deliveries against allocations made.  It is 
hoped that in respct of 1956-57 allotments, 
much of these delays would be elimina­
ted.
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Shrl T. N. Singh : Is it not a faa that
the price structure has altered and it is not 
according to the distance from the ports?
Has not the  equalisation  of the freight 
burden to all distances resulted in a rather 
higher rate to consumers comparatively?

The Minister of Commerce and 
Industry and Iron and Steel (Shrl
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1'. T. Krishnamachari) : It does nor alter 
the system of distribution.

Shfi T. N. Singh : As a result of this 
equalisation of freight, is it not true that 
the freight paid by the consumer leaves a 
balance in favour of the producer?

Shrl T. T. Krishnamachari : What 
my hon. friend has presumed is not subs­
tantiated by facts.

Shrl T. S. A. Chettiaît May I know 
whether people who have received their 
allotments last year can expect their allot* 
ments to be sanaioned now?

Shrl T. T. Krishnamachari :  So
far as it is possible to satisfy the allottees 
who got their allotments in the past, it 
will be done.
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Shrl K. K. Basu t As a result of the new 
price structure, may I know whether the 
off-take in the port area has decreased?

Shrl T. T. Krishnamachari t I am not
in a position to say  anything now; we 
have to wait and see.
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Shri S* V. Rmmatwamy : Has it been
brought to the notice of the Minister that 
the  number of distributors has not in­
creased and in ccrtain places there is only 
one distributor, who is in a position to 
dictate the price and do black-marketing? 
If so, will the Ministry consider the advi­
sability of requesting the State Governments 
to increase the number of  distribu­
tors?

Shri M. M. Shah ; If proposals come 
from the State Governments to increase 
the number of distributors, they shall be 
favourably considered.
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Development of Sundarbant

*140. Shri S. C. Samanta t Will the 
Minister of Planning be pleased  to 
refer to the reply  given to  Starred 
Question No.  2702 on the  30th May, 
1956 and state  :

,  (a) whether the scheme  submitted
by the Government of West  Bengal 
on the  flood control and the  devdop-

ment of  Sundarbans and 24 Parganas, 
has been sanctioned by this time;

(b) if so, how much work is expect­
ed to be taken up during 1956-57; and

(c) whether the sanctioned  quote will 
be  revised  due to  the heavy cyclone 
in the area?

The Deputy Minister of Irrigation 
and Power (Shri Hathi) i (a) No, Sir. 
Ccrtain particulars are awaited from the 
State Government on receipt of which they 
will be duly  considerea.

(b) and (c). Do not arise.

Shri S .C. Samanta : Is it not a fact 
that the Sunderbans area was under the 
zamindari system, that after the taking 
of ̂e zamindari, there is lapse of time in 
which  these places have  suffered much, 
especially during the last cyclone and that 
there have been breaches of embankment? 
May I know whether the Government is 
going to take up this matter soon?

Shri  Hathi : The Government has 
taken up the matter with the West Bengal 
Government.  It is not a question of not 
admitting these schemes.  It is only a 
question whether they are qualified to come 
under flood control or under reclamation 
or any other scheme.  The West Bengal 
Government has been told  that it can 
briî in these schemes under the Food and 
Ai*i:alture  Miiistry  Plan or Rehabili­
tation if it can resettle refugees on these 
lands.  Iris not a question of rejeaing. 
Particulars are awaited.  Under whatever 
head these schemes will be qualified, 
they will be considered.

Shri S. C« Samanta t Two schemes 
were submitted by the West Bengal Govern­
ment costing about Rs. 350 lakhs. / May I 
know  whether any  additional amoimt 
has been asked from the Planning Commis­
sion after the cyclone ?

Shri Hathi : No.  The  schemes that 
were submitted were for Rs. 3*5  crores. 
The estimates were recast in consultation 
with the West Bengal Government.  That 
estimate has come to Rs. 2-79 crores.

Shrimati Renu Chakrayartty : May
I know if the Government is  aware that 
because of the very bad silting up of the 
rivers in this area, at the present moment, 
due to the heavy rainfall this year, very 
large areas âe still under water, and any 
schemes cannot be  underteken because 
of lack of funds and sanction of money 
here?

May I know whether the Government 
will take up the work as a priority and pass 
these schemes wiAout waiting for techni­
calities as to under >|fhat head it should 
come?

Shri Hathi s That is a question for the 
West Bengal Government to move. As




